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Lodging Houses and Motels (Build-

ing Standards) Regulations. 1977,
framed by the D. D. A. under the
Delhi Development Aet, 1957, any
hotel building in Delhi can be
allowed upto a maximum height of
120 feet from the road level upto
_to top of the building unless other-
wise specified by the Delhi Develop-
ment Authority or by the Urban Art
Commission or as required by
Airport regulaticns. The DDA
permitted a height of 212 ft. for
the hotel coming up at.this site,
which they are competent to do
under these Regulations. The Delhi
Urban Art Commission has also
cleared the plan with a height of
212 feet,

(b) The decisions by the DDA
and the Delhi Urban Art Commis-
sion were tiken on 4th January,
1982 and 14th January 1982
respectively.

Assistance given by World Bank for
Dakshina Kannada Cashew in Deve-
lopment Scheme

1382. SHRI S. B. SIDNAL : Will
the Minister of AGRICULTURE
be pleased t) state :

(a) whether the World Bank had
provided assistance for the Dakshina
Kannada  Cashew  Developmeat
Scheme ; and

(b) if so, the dectails thereof?

THE MINISTER OF STATE IN
THE MINISTRIES OF AGRICUL-
TURE AND RURAL DEVELOP-
MENT : (SHRI R. V. SWAMI-
NATHAN) : (a) Yes, Sir. The
World Bank assisted Multi-State
Cashew Project is under implemen-
tation 1 the State of Karnataka
which includes Cashew Develops
mgnt in Dakshina Kanoada, ’
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(b) The Development programme
for five years from 1981 includes the

- following :
Area Area
Expansion Improve-

ment

ha. ha.

(i) Small 7500 2:00

Holders
(i1) State 2500 500

Corporation

The total outlay for five years for
small holders is Rs. 347.02 lakhs ard
Rs. 199.02 lakhs for State Corpo-
ration.

The research component has an
outlay of Rs. 9.74 lakhs for five
years starting from 1981. ‘| he staff
would consist of three Scientists
and four supporting staff.
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Declaring coconut oil as Industrial oil

1384. SHRI V. S. VIJAYARA-~
GHVAN : Will the Minister of
CIVIL SUPPLIES be pleased to
state :

(a) whether there is any proposal
before Government to declare coco-
nut oil as industriz! oi1l; and

(b) if so, the details thereof ?

THE DEPUIY MINISTER IN
THE MINISTRILS OF AGRICUL-

TURE AND CIVIL SUPPLIES
(SHRI MOHAMMED USMAN
ARIF) : (a) No, Sir.

(b) Question does not arise.

12-00 hrs.
(Interruptions)

SHRI RATAN SINH RAJDA

(Bombay South): I have given notice
of an adjournment motion.

SHRI SATYASADHAN CHA-
KRABORTY (Calcuita South): rose.

MR. SPEAKER: What is your
poiat of order ?

e

SHRI SATYASADHAN CHA-
KRABORTY: I have given an ad-
journment motion, which is very im-
portant. It is a question of food.
In West Bengal, ration shops are not
in a position to supply foodgrains.

(Interruptions)

MR. SPEAKER: You give me
some other motion. I have allowed
1t under Rule 377.

(Interruptions)

SHRI SATYASADHAN CHA-
KRABOR1Y: 1he Central Govern-
ment quota is not being supplied to
West Bengal. (Interruptions) it is a
question of food. 1 he Prime Minis-
ter is here. (Interruptions) She
should say something. (Interrup-
tions) My District is going without
food.

(Interruptions)

MR.SPEAKER: Nothingis going
on record.
(Interruptions)**

MR. SPEAKER : You do not

listen to me.

SHRI SATYASADHAN CHA-
KRABORTY: 1listen to you (In-
terruptions).

MR. SPEAKER: If you have got
more than what Mr. Choubey has
got, you can nave another type of
motion and we will discuss it.

(Interruptions)**

SHRI SATYASADHAN CHA-
KRABOR1Y: Will you allow me
to have a discussion ?

MR.SPEAKLR: Give some other
motion and we shall see.

SHRI SATYASADHAN CHA-
KRABORTY: Thank you, Sir,

(Interruptions)

*+*Not resorded,





